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[ RAJYA SABHA ]

(Kerala).
Now, Shri Sanjay Seth: 'Demand to Regulate Coaching Institutes of Competitive
Examinations Across the Country.'

Demand to regulate Coaching Institutes of Competitive Examinations
across the country
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by hon. Member, Shri Sanjay Seth: Shri Mission Ranjan Das
(Assam), Shri Baburam Nishad (Uttar Pradesh), Dr. John Brittas (Kerala),
Shri- Niranjan Bishi (Odisha), Shri Dhananjay Bhimrao Mahadik (Maharashtra),
Dr. Fauzia Khan (Maharashtra), Shri R. Girirajan (Tamil Nadu), Dr. Sasmit Patra
(Odisha), Shri Aditya Prasad (Jharkhand) and Shri Deepak Prakash (Jharkhand).

Shri Meda Raghunadha Reddy: ‘Demand to Denotify the Existing Kasireddy
Nayana Jyothi Kshetram Lands in Andhra Pradesh from Forest Department.’

Contents Page t



